feeeht R s wfRarey
HHTAR H1T-2
(faurt o s it @ <l wmmy STHHY)
3HAR, 06 SeTTs, 2005/31m91g 15, 1927(7p)

“ﬁmquﬁam%%ﬁﬁﬁﬁm
W P A g, e qe), o wda, s
vﬁw%g@ﬁw&ﬁvﬁemaéwaimﬁc—vﬁm
SR, 1978 1 uT 65 % Twa Y o, e S
¢ feesht & Refe 06.07.2005 = 1250 T ToREg

Fc'b—e_nnml
B%‘.G?ﬁ%ﬁqﬁmﬂwmﬁm.ooﬁﬁamfém
= |

Rigrel

- gfag

DELHI LEGISLATIVE ASSEMBLY SECRETARIAT

BULLETIN PART-II
(General information relating to legislative and other matters)
Wednesday 6" July, 2005/15 Ashadha 1927 (Saka)

No. 97

Sub:  DETENTION AND RELEASE OF MEMBERS

The following message addressed to the Hon’ble Speaker, Delhi Vidhan Sabha,

Delhi. was received from S.H.O., Parliament Street, New Delhi:
"I have the honour to inform vou that Dr. Jagdish Mukhi, Dr. Harshvardhan,
Shri Ramesh Bidhuri and Shri Ravinder Nath Bansal, Hon ble Members of
Legislative Assembly. Delhi  were detained U/S 65 of Delhi Police Act,
1978 at P.S. Parliament Street, New Delhi at 1250 Hrs. on 6.7.2005.

They were released at 1300 Hrs. from the same place and same date.”

SIDDHARATH RAO
SECRETARY



